FORMA
PUBLIC ANNOUNCEMENT
(Reguilation 14 of the Insolvency and Bankruptcy Board of India {Voluntary

Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
ABU GHAZALEH EDUCATION AND CONSULTANTS PRIVATE LIMITED

NAME OF CORPORATE PERSON

ABU GHAZALEH EDUCATION AND
CONSULTANTS PRIVATE LIMITED

CLAIMS

DATE OF |INCORPORATION OF _
2. 11/04/2015
CORPORATE PERSON
AUTHORITY UNDER WHICH | MINISTRY OF CORPORATE AFFAIRS,
3. | CORPORATE PERSON IS | REGISTRAR OF COMPANIES,
INCORPORATED / REGISTERED MUMBAI
CORPORATE IDENTITY NUMBER /
4. | LIMITED LIABILITY IDENTITY NUMBER | U74999MH2015PTC263431
OF CORPORATE PERSCN
OFFICE NO 203, 2ND FLR, METRO
AVENUE, SHIVAJICOLONY 4,
ADDRESS OF THE REGISTERED ,
_ PEREIRAHILL ROAD, (OFF
5. | OFFICE AND PRINCIPAL OFFICE (iIF ‘
B ANDHERIKURLA, ROAD), MUMBAI
ANY) OF CORPORATE PERSON
CiTy, ANDHERI EAST,
MAHARASHTRA, INDIA, 400069
LIQUIDATION COMMENCEMENT DATE o
6. 28" AUGUST 2025
OF CORPORATE PERSON
Name: Mr. Ashok Kumar Agarwal
Add: Ashwini — D/4, Neelachal Abasan |
- Co Operative Society Lid., 98 Rajdang
NAME, ADDRESS, EMAIL ADDRESS, | Gold Park, Kasba, E.K. T, Kolkata —
. TELEPHONE NUMBER AND THE | West Bengal — 700107
' | REGISTRATION NUMBER OF THE | Email:
LIQUIDATOR ashok.agarwal@singhiipsolutions.com
~ Phone: +91 9831060452
IP Reg No.: [IBBIIPA-002/IP-
N00626/2018-2019/11898
. IAST DATE FOR SUBMISSION OF :

27™ SEPTEMBER 2025




Notice is hereby given that ABU GHAZALEH EDUCATION AND CONSULTING PRIVATE
LIMITED has commenced voluntary liquidation on 28.08.2025.

The stakeholders of the Company are hereby called upon to submit proof of their claims, on
or before 28" September 2025, to the liquidator at the address mentioned against item 7

above.

The financial creditors shall submit their proof of claims by electronic means only. All other

stakeholders may submit the proof of claims in person, by post, or by electronic means.

Submission of false or misleading proof of claim shall attract penalties.

I1BBUIPA-002/1P-

NOOG2612016-19/1189%

Mr. Ashok Kumar Agarwal
Date: 29.08.2025 Insolvency Professional

Place: Mumbai IP Reg No.: IBBI/IPA-002/IP-N00626/2018-2019/11898
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